CA. S. Prabhu

Insolvency Professional
IBBI Reg. No. IBBI/IPA-001/1P-P01275/2018-2019/11948

SCHEDULE 11
FORM B
PUBLIC ANNOUNCEMENT
[Regulation 12 of the Insolvency and Bankruptcy (Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
M/s. ABRA MOTORS PRIVATE LIMITED

Relevant Particulars

1. | Name of corporate debtor M/s Abra Motors Private Limited

2. |Date of incorporation of corporate |06™ August 2008
debtor

3. | Authority under which corporate debtor

o : Registrar of Companies — i
is incorporated / registered = P =IChoRa:

4. |Corporate Identity Number / Limited
Liability Identification Number of
corporate debtor

U50400TN2008PTC068787

N

Address of the registered office and
principal office (if any) of corporate
debtor

355 A, G.S.T Road Alandur, Chennai - 600016

6. | Date of closure of insolvency resolution| 15" April 2021[Liquidation ordered by NCLT on 16"
process April, 2021]

7. |Liquidation commencement date of|16™ April 2021 [order received by Liquidator on 19-
corporate debtor 04-2021]

8. [Name and registration number of the
insolvency professional CA. S. Prabhu

S
i Tl i Reg.No.IBBI/IPA-001/IP-P01275/2018-2019/11948
9. | Address and e-mail of the liquidator. as|M/s SPP&Co, Chartered Accountants,

registered with the No.27/9, Nivedh Vikas, Pankaja Mill Road,
Board Puliyakulam, Coimbatore — 641 045.

10.| Address and e-mail to be used for|€-mail: carpm:abhu@gmail.com
correspondence with the Ph.No: 94888-36000
liquidator

11.| Last date for submission of claims 19" May, 2021

Notice is hereby given that the Hon’ble NCLT. Chennai Bench has ordered for commencement of
Liquidation of M/s Abra Motors Private Limited on 16" 021

A ml D
,"XDM,A. P Jils B

The stakeholders of M/s Abra Motors Private Limited. are he
,,,,, ims on or before 19" Mav. 2021 to the Li ]

> | M1idatar at thae o Free MNABNTINN a1
the Ligquigator at the aadress mentioned agail

M/s. SPP & Co., Chartered Accountants
No.27/9, NivedhVikas, Pankaja Mill Road,Puliyakulam, Coimbatore - 641 045.
T:491422 - 2319882, +91 94888 36000 E : carpprabhu@gmail.com, cirp@sppgroups.com




CA. S. Prabhu

Insolvency Professional
IBBI Reg. No. IBBI/IPA-001/1P-P01275/2018-2019/11948

Note:

Applicable forms can be downloaded from the following portal: www.ibbi.gov.in = Quick Links—>
Downloads—> Forms under IBBI(Liquidation Process) Regulations, 2017.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders
may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Date : 20/04/2021
Place :Coimbatore

(CA.S.PRABHU)
Liquidator
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M/s. SPP & Co., Chartered Accountants
No.27/9, NivedhVikas, Pankaja Mill Road,Puliyakulam, Coimbatore - 641 045.
T:+491422 - 2319882, +91 94888 36000 E : carpprabhu@gmail.com, cirp@sppgroups.com




SCHEDULE Il - FORM B
PUBLIC ANNOUNCEMENT
[Regulation 12 of the Insolvency and Bankruptcy (Liguidation
Process) Regulations, 2016]
FOR THE ATTENTION OF THE STAKEHOLDERS OF
M/5. ABRA MOTORS PRIVATE LIMITED

RELEVANT PARTICULARS

1 {Hame of corparate deblor M/s Abra Motors Private Limited
2 gﬁ“;‘:u‘f Incorporation of COTPOrate | pew o) 10uist 2008

Authority under which corporate | Registrar of Companies — Chennai
3 | debtor iz incorporated | registered

Corporate Idendity Mumber/Limited
4 | Liabsity Identification Number of | U>0400TN2008PTCO6E7S7

conporate debtor

Address ol the registered office | 3oc o g5 T Road Alandur,
5 and principal office (if any) of Chennai - 600 016

corporate debtor

6 Date of closura of insolvency 15th April 2021 [Liguidation ordersd by
resolution process NCLT on 16th Apal, 2021]

7 |Uiquidation commencement 16th April 2021 [order received by
date of corporate deblor Liguidator on 19-04-2021]

Mame and registration number of | GA. S, Prabhu, Reg. Mo BBIIPA-001/IP-
8 |the insalvency professinnal acting PO 275/2018-2019/11948

45 hguidator M/s SPP&Co, Chartered Accountants,
3 | Address and e-mail of the iquidator, | No,27/9, Nivedhivikas, Pankaja Mill Road,
45 registered with the Board Puliyzkulam, Coimbatore — 641 045,

10| Address and a-mail to be used for | E-mail: carpprabhu@gmail com
correspandence with the Bguidator| Ph, No: 94888-36000

11|Last date for submission of claims| 19th May, 2021

Notice is hereby given that the Hon'bleNCLT, Chennai Bench has ordered for
commencement of Liguidation of M/s Abra Molors Private Limited on 16th Aprif,
2021,

The stakehalders of M/s Abra Motors Private Limited, are hereby called upon to
submit a proof of their claims on or bafore 159th May, 2021 to the Liguidator at the
address mentioned against itam 4,

The financial creditors shall submi thair proof of claims by alectiomc means only. Al
other stakeholders may submit tha proof of claims in person, by post or by electronic
Means.

Submissienof false or migleading proofs of claim shall atiract penalties.
Note : Applicable forms can be downipaded from the following partal

www. ibbi.govin —+ Quick Links — Downloads — Forms under 1881 (Liquidation
Process) Regulations, 2017,

Date : 20th April, 2021 {CA.5.PRABHL)
Place : Coimbatora Liquidator
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